Corrigendum to Invitation for Expression of Interest for Shri Karvir Nivasini
Mahalaxmi Ispat Private Limited
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This Corrigendum is being issued in reference to the inadvertent error in Form G Published on
20" October 2026 in the matter of Shri Karvir Nivasini Mahalaxmi Ispat Private Limited,
undergoing Corporate Insolvency Resolution Process, published in:
i.  The Times of India (English) dated 20.10.2026
ii.  Kesari (Marathi) dated 20.10.2026
iii.  Business Standard (English) (Belgavi — Bangalore edition) dated 22.10.2026

S.no Particulars Date as per FORM G - Corrected Date
Dated 20.10.2026
13. | Date of issue of final list of | 29" December 2026 29" November 2026
prospective resolution
applicants
SD/-
Date: 25.10.2026 Purusottam Behera
Place: Mumbai Resolution Professional

In the matter of Shri Karvir Nivasini Mahalaxmi Ispat
Private Limited

Registration No: IBBI/IPA-002/IP-00940/2019-20/12993
AFA Valid upto: 31.12.2026

IBBI Registered Address: Flat No.402, Sai Prasad Building,
Sion Kamgar CHS, Road No-29,

Sion (East) Mumbai, Mumbai City, Maharashtra ,400022
Email ID: purusosbbj@yahoo.com, ibc.knmpl@gmail.com
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Shri. Vasantrao Banduiji Patil Trust’s,

APPASAHEB BIRNALE COLLEGE

OF PHARMACY, SANGLI

Sangli-Miraj Road, South Shivaji Nagar, Sangli (416 416)
Phone No. (0233) 2320062 / 9421924399 / 9421923299
Website: www.abcpsangli.edu.in

ADMISSION NOTICE 2026-27

Applications are invited for admission to following
courses for the INSTITUTE LEVEL SEATS & SEATS
REMAINING VACANT AGAINST CAP.

* First Year D. Pharmacy
* First Year B. Pharmacy
* First Year M. Pharmacy
* Pharmaceutical Chemistry
» Pharmaceutics
* Pharmacology
* Pharmaceutical Quality Assurance

Eligibility: As per the rules of Admission authority,
Govt. of Maharashtra

The details of admission schedule is displayed on college

Notice Board and Institute website

Chairman Principal
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Corrigendum to Invitation for Expression of Interest for
Shri Karvir Nivasini Mahalaxmi Ispat Private Limited

(Under sub-regulation (1) of regulation
36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This Corrigendum is being issued in reference to the inadvertent error in Form G
Published on 20th October 2026 in the matter of Shri Karvir Nivasini Mahalaxmi
Ispat Private Limited, undergoing Corporate Insolvency Resolution Process,
published in:

i. The Times of India (English) dated 20.10.2026

ii. Kesari (Marathi) dated 20.10.2026

iii. Business Standard (English) (Belgavi - Bangalore edition) dated 22.10.2026
Date as per FORM G
- Dated 20.10.2026

S.no| Particulars Corrected Date

Date of issue of final list
of Prospective resolution
applicants

13.

29th December 2026 | 29th November 2026

SD/-

Purusottam Behera

Resolution Professional In the matter of

Shri Karvir Nivasini Mahalaxmi Ispat Private Limited
Registration No: IBBI/IPA-002/IP-00940/2019-20/12993
AFA Valid upto: 31.12.2026

IBBI Registered Address: Flat No.402, Sai Prasad Building,
Sion Kamgar CHS, Road No-29,Sion (East) Mumbai,
Mumbai City, Maharashtra ,400022

hoo.com, ibc.k | il.com

Date: 25.10.2026
Place: Mumbai

Email ID: pur j@y g

OFFICE OF THE EXECUTIVE ENGINEER
ROAD CONSTRUCTION DEPARTMENT,

ROAD DIVISION, GUMLA-835207,
E-mail :- eercdgumla-jhr@nic.in
Short Term e-Procurement Notice
4th Call

e-Tender Reference no.- RCD/GUMLA /820 Dated :- 23.10.2026
T THUSE Al I Hci—
TRA— BIAMRRT 9 & 619 oo #

! P T SR B & W TR 4
(Span-7 x 35 m) femfor &R |

Rs.- 18,25,77,434.00 (%0 3coRE

2 yTadhferd <IrRT IR TAN G AAETR Bk AR

A 7

3 dIs RiegRe (i) Rs.- 18,26,000.00

4 BT o PRI DI AT 36 W

5 JegTEge W AT yeres 27.10.2026 from 10.30 A.M.

@1 fafer
6 ﬁﬁa%g[ ?waj e 10.11.2026 upto 12.00 Noon

7 |Ffaer gemt &1 fafYy vd 99 12.011.2026 at 12.30 P.M.
Chairman, e-Procurement Cell,
RCD, Jharkhand, 3rd Floor,
Project Building, Dhurwa,
Ranchi-834004.
BRI AT, ger faAfor fawmT,
Yo gHSd, AT | A [0—

8 ffder ge @1 e

ffar amfa &= are
9 | USIREN BT AM, UdT Td

UMY =T 8709076211
10 Eaac eercdgumla-jhr@nic.in
S-URTIC T BT AerIdT
1 T iR 0651-2401010
Further details can be seen on website http://jharkhandtenders.gov.in
80/ —
FriuTas aifa=,

PR.NO.392397 Road(26-27):0  Jofi0fd0 ger y#vsel, Ter|

CANARA BANK
ARM 1 BRANCH,
| it syndicate | No. 86, Spencer Towers,

(A Government of India Undertaking) M G Road, Bengaluru-560001

DEMAND NOTICE [SECTION 13(2)] TO BORROWERS/GUARANTORS/MORTGAGORS

Notice issued under Section 13(2) of the Securitization & Reconstruction of
Financial Assets & Enforcement of Security Interest Act, 2002.
The undersigned being the Authorized Officer of Canara Bank, ARM-1 branch,
Bengaluru had issued Demand Notice under Section 13(2) of the Securitization and
Reconstruction of Financial Assets and Security Interest Act 2002 by Registered Post
with Acknowledgment Due (RPAD) to the addresses furnished to the Bank as
mentioned below. Since the notice has not been acknowledged and returned due to
non-availability of addresses at the said addresses / due to evading of service of the
notices sent by RPAD, notice could not be served. The contents of the said notice are
mentioned herein below.
Name and Address of the Borrowers / Co-Borrowers/ Mortgagors /Guarantors:
1. M/s Thinkhigh Solutions Private Limited No.100, 3rd Main, 14th Cross, Vyalikaval
Extension, Malleswaram, Bengaluru, Karnataka -560003. 2. M/s Thinkhigh Solutions
Private Limited No. 50/A, 15th C - Main, 15th Cross, Sector 4, Hsr Layout,
Bangalore - 560012. 3. M/s Thinkhigh Solutions Private Limited Mumbai - No. 717,
Crystal Paradise, Veera Desai Road, Shah Industrial Estate, Andheri West, Mumbai
400053. 4. M/s Thinkhigh Solutions Private Limited Pune - No. 1, Aruna Apt,
Sinhghadh Road, Hingane Opp., Bpc! Petrol Pump, Pune. 5. M/s Thinkhigh Solutions
Private Limited Delhi - 8 - 35, Ansal Chamber - 2, Bhakaji Cama Place, New Delhi. 6.
M/s Thinkhigh Solutions Private Limited Rz 11 B, Palam Dwarka Main Road Puran
Nagar Palam Village Road, Delhi Southwest, Delhi-110045. 7. Sri. Shailendra
Vashisth S/o Surendra Pal, Door No:1105, Mantri Elegant Bannergatta Road,
Bangalore - 560076 8. Sri. Shailendra Vashisth S/o Surendra Pal, R/o: B 1204,
Mantri Greens, 1 Sampaige Road, Malleswaram, Bangalore - 560003 9. Smt Shilpa
Vashisth W/o Sri. Shailendra Vashisth, S/o Surendra Pal, R/o: B 1204, Mantri Greens,
1 Sampaige Road, Malleswaram, Bangalore 560003. 10. Ms. Ekta Satle Mahesh, 97,
Subhash Nagar, Indore, Madhya Pradesh 452001. 11. Smt. shilpa Vashisth, A 1905,
19th Floor, Oberoi Springs Oashiwara, Andheri West, Mumbai, Maharashtra - 400053
Details of the credit facility/ies availed by the Borrower

dalel dm Canara Bank
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JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED

Regd. Office: 7th Floor, Cnergy, Appasaheb Marathe Marg, Prabhadevi, Mumbai — 400025
Authorised Officer: Prashant Monde Email- queries.arc@jmfl.com, Phone + 022 6224 1676 ;
Website: www.jmfinancialarc.com

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

[See proviso to Rule 8(6), provision to Rule 9(1) of Security Interest (Enforcement) Rules, 2002
Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of JM Financial Asset Reconstruction
Company Limited (JMFARC) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (“SARFAESI Act”) read with proviso to Rules 8(6), and proviso to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002 (“En-
forcement Rules”) for the realization of loan dues from borrower/s, in the following loan accounts right to sale on ‘AS IS WHERE IS BASIS’,
‘AS IS WHAT IS BASIS’ and ‘Whatever Is There Is Basis’,. The sale will be done by the undersigned through website: https://jmf.pro-
cure247.com/” Particulars of which are given Under:

St Loan Agreement No / Demand Notice Date| Reserve Price (RP)
e Borrower(s) / Co-Borrower (s}| Description of Inmovable property Outstanding Amount EMD
b Guarantor(s) (S ddebt) [Bidl A t
\
(Trust Name)
104MSM001117759 / All The Piece And Parcel Of The Property No 16/8 Pid No 01-Aug-25 Rs. 809676/
1 THIPPESWAMY S / 151200201700220336 Measuring 5.1816X17.0688 le 88.44 Rs. 831603/ Rs. 80968/
RADHA BASAPPA Sqmtr Belavanuru Village And Gp Davanagere, Which Is as On Date Rs. 1000/-
MORTGAGE RETAIL A 2024 - | Bounded As Under:- East - Property Of Ramesh, West - 17-Jul-25
TRUST - 30-JUN-25 Property Of Ajjappara Nagarajappa, North - Road, South -
Owners Remaining Property
104MSM001101907 / All that piece and parcel of House bearing Gram Panchayat 12-Nov-25 Rs. 734783/-
2 | NAGARAJ GURUSIDDAPPA / | No. 9/88, Measuring 142.69 Sq. mtr situated Village Sulepeth, Rs. 612266/ Rs. 73478/-
SAROJANI SHIVAKUMAR  |Under Gram Panchayat Sulepeth Tq. Chincholi, Dist - as On Date Rs. 1000/-
TACRETAIL 2025 - TRUST - | Kalaburagi Karnataka Which is Bounded as Under :- East - 11-Nov-25
30-SEP-25 House of Bhimreddy and Niranjamma, West - Road, North -
Road, South - Open Space.
112MSM001095959 / All that piece and parcel of Pura Sabha Savadatti Kilabanur Prop- 01-Aug-25 Rs. 1039727/-
3 CHIDAMBAR BALAPPA | erty Bearing No.2580 Pid No. 46-501-53 Measuring Towards 65 Rs. 777178/- Rs. 103973/
KORAVAR / SOMAVVA X 33 Constructed Area 35.10 X 28.6 Square Ft, House Situated as On Date Rs. 1000/-
BALAPPA KORAVAR / At Ramapur Site Savadatti Pura Sabha Savadatti, Tal: Savadatti, 17-Jul-25
DURGAPPA KORAVAR Dist: Belgaum.Within The Jurisdiction Of Subregistrar Savadatti.
MORTGAGE RETAIL A 2024 - | Which Is Bounded As Under :- East - 501-1St Main Road,
TRUST - 30-JUN-25 West - Property Of 46-502-82, North - Swattin No-46-501-55,
South - Property Of 46-502-51
104MSM001092029 / All that piece and parcel of Tmc No 7-4-44 (Old) 11-4-13(New) 01-Aug-25 Rs. 460688/
4 SHARANU BABU METRE / | Total Mearsuring 450 Sq Ft Situated At Tadakal Road Aland Tq Rs. 480603/- Rs. 46069/
BABU CHANDAPPA Aland Dist: Gulbarga Which Is Bounded As Under :- East - as On Date Rs. 1000/-
MORTGAGE RETAIL A Road, West - Road, North - House Of Madhukar Patre, South- 17-Jul-25
2024 - TRUST - 30-JUN-25 | House Of Santhosh Pandurang Patre
104MSM001088593 / All that piece and parcel of the house bearing TM.C no 7-4- 12-Nov-25 Rs. 335453/
5 AKASH PRAKASH / 46(old) 11-4-15(new) situated at Tadakal road Mangalawda Aland Rs. 334516/- Rs. 33545/-
PRAKASH LAXIMAN TqAland Dist Kalaburagi Karnataka Total admeasuring 455 sq as On Date Rs. 1000/-
AC RETAIL 2025 - TRUST - | feet. Which is Bounded as under: East -Aland to Tadaka Vil- 11-Nov-25
30-SEP-25 lage Road; West-House of Dharam S/O Vithal Patre; North -
Sidram s/o Punnaji Ukande; South-Way
EMD Submission Account details Alc No.: ADANIC100EMDCAP001, Bank Name: ICICI BANK LTD
(10% of RP) NEFT / RTGS Name of Beneficiary: Tyger Capital Private Limited, IFSC Code: ICIC0000106
Date/ Time of e-Auction 17-Nov-26, 11.00 AM TO 4.00 PM
Authorised Officer Ramzan - 8217340044 - r b.ragati@tyger.in
TERM TERMS & CONDITIONS:

Encumbrances known, if any: Not known to the Secured Creditor to the best of its knowledge

The e-Auction is being held on “AS IS WHERE IS” and “AS IS WHAT IS BASIS”.

1. Inspection at Site on 30-10-2026 & 6-11-2026 at 11:00 am to 4:30 pm

2. Online BID (EMD) / Offer start on 26-Oct-26 and end on 16-Nov-26 before 5:30 PM

For detailed terms and conditions of the sale, please refer to the link provided on the Secured Creditor’s
https://www.jmfi ialarc.com/Home/AssetsForSale OR https://jmf.procure247.com/”

Total Liability Amount: Rs. 11,42,00,562.10 (Rupees Eleven Crore Forty Two
Lakhs Five Hundred Sixty Two and Ten Paise only) together with further interest and
incidental expenses and costs.
NPADate: 31.08.2024 Demand Notice Date: 12.10.2026
Details of Security Assets:

Name of the title Holder: Mr. Shailendra Vashisth

Property No.1:- SCHEDULE - APROPERTY

All that piece and parcel of land known as Plot Nos. 24 (P), 26(P), 24 and 26 of Bidadi
Industrial area, situated in Sy.No(s) 21,22,23,24, 27 and 135 within the Village limits of
Abbanakuppe, Bidadi Hobli, Ramanagara Taluk and Ramanagara District, Bangalore
admeasuring 201092.126 Sq.mtrs. of thereabouts and bounded as follows: On the
North by: KIADB Road, On the South by: KIADB Road, On the East by: KIADB Road,
On the West by: Plot No. 23. SCHEDULE - B PROPERTY: Portion of Land proposed for
Commercial Block & Super Built Up Area admeasuring 435600 Sft. On the North by:
KIADB Road, On the South by: Balance land in Plot No. 24, On the East by: Balance
landin PlotNo. 24, On the West by: Balance land in Plot No. 24.

SCHEDULE - C PROPERTY: Super Built up Area admeasuring 434000 Sft. On the
North by: Service Road, On the South by: Service Road, On the East by: Service Road,
On the West by: Service Road. SCHEDULE - D PROPERTY: Shop in the Ground Floor
of ‘03’ Block (1411 Sq ft). On the North by: Shop No. O-5 & O-6, On the South by: Shop
No. P -3, Onthe East by: Common Corridor, On the West by: Shop No. O-8

Property No.2:- SCHEDULE - APROPERTY

All that piece and parcel of land known as Plot Nos. 24 (P), 26(P), 24 and 26 of Bidadi
Industrial area, situated in Sy. No(s) 21,22,23,24, 27 and 135 within the Village limits of
Abbanakuppe, Bidadi Hobli, Ramanagara Taluk and Ramanagara District, Bangalore
admeasuring 201092.126 Sq.mtrs. of thereabouts and bounded as follows: On the
North by: KIADB Road, On the South by: KIADB Road, On the East by: KIADB Road,
On the West by: Plot No. 23. SCHEDULE - B PROPERTY: Portion of Land proposed for
Commercial Block & Super Built Up Area admeasuring 435600 Sft. On the North by:
KIADB Road, On the South by: Balance land in Plot No. 24, On the East by: Balance
landin Plot No. 24, On the West by: Balance land in Plot No. 24

SCHEDULE - C PROPERTY: Super Built up Area admeasuring 434000 Sft. On the
North by: Service Road, On the South by: Service Road, On the East by: Service Road,
On the West by: Service Road. SCHEDULE - D PROPERTY: Shop in the Ground Floor
of ‘E’ Block Shop No. E-9 (1644 Sq ft) and 30% undivided share of Schedule ‘D’
Property. Structure: RCC Roof with walls & cement flooring On the North by: Staircase
& Shop No. E-8, On the South by: Shop No. F-6, On the East by: Common Service
Road, On the West by: Common Corridor

You are here by called upon to pay Canara Bank, within a period of 60 days from the
date of publication of this notice, the respective amount mentioned here above, failing
which Canara Bank will take necessary action under the provisions of the said Act,
against the secured assets including taking possession of the secured assets of the
Borrowers and the Guarantors. The powers available to Canara Bank under the Act
include (i) power to take possession of the secured assets of the Borrowers /
Guarantors /Mortgagors including the rights to transfer by way of lease, assignment or
sale for realising secured assets and any transfer of secured assets by Canara Bank
shall vest in the transferee rights in or in relation to, the secured asset transferred as if
the transfer has been made by you. In terms of the provisions of section 13(13) of the
said Act, you are hereby prohibited from transferring, either by way of sale, lease or
otherwise (other than in the ordinary course of your business), any of the secured
assets as referred to in the Demand Notice and also Hypothecated / Mortgaged to the
bank without prior written consent of the Bank. The notice is issued in terms of Section
(13)2 of the said Act.
Place: Bangalore

Date: 24.10.2026

Sd/- Authorised Officer
Canara Bank

SI. Nature of Date of Liability With Interest Place: KARNATAKA Sd/- Authorised Officer
No.| Loan/Limit Sanction Amount AZ OnDate |Rate Of Interest Date: 26.10.2026 JM Financial Asset Reconstruction Company Limited
0404261009080 Rs. Rs
! occ  |2003:2000] 55000000 | gg097a0as7 - | 10-95+2.00%
0404753000034 Rs Rs
2 | Working Capital |30.09.2020 ; 8.75+2.00%
Domand Loana 3500000/~ | 6492227.95/-
0404710000022 Rs. Rs )
3 |covid FITL (CFITL) 919920201 9964184). | 411080554 | 10-40+2.00% _
0404755000067 Rs. Rs ) Original N N
41 GEcL10  |30992020 7400000 | 450012402 | B-60+2.00% Office of the Executive Engmeer
Rs.47664184/-| Rs.114200562.10/-

National Highways Division, Medininagar
INVITATION FOR BIDS (IFB) NATIONAL COMPETITIVE BIDDING

(CORRIGENDUM)

Following changes has been done due to unavoidable reason in PR NO.- 391711

Tender Reference No.-NH/MEDININAGAR/SBD/01/2026-27Dated: 24.10.2026

1. The Executive Engineer, National Highways Division, Medininagar invites item rate bids on-line for the
work detailed in the table given below. The bidder is advised to read & examine carefully all instructions
including addendum/amendments to ITB, conditions of contract, contract data, forms, terms, technical
specifications, bill of quantities etc. in the Bid Document before bidding.

Sl. Approximate Bid Security Cost of Period of
No. Name of work value of work (InRs.) Document completion
(InRs.) (InRs.)
1 2 3 4 5 6
Construction of PQC and RCC 6 (Six)
1 | drain work in Ranka Bazar in km | 5,20,10,586.00 Months
136 (from km 135 to km 136) of (Including 10000/- (RFP) including
NH-343 under SR work in the Labour Cess 10,41,000.00 & .
State of Jharkhand. and excluding 1800/- (GST) | Tamy season.
[Job No.- NH-343/JHR/SR/2026- GST)
27/02].

2. Website e-tendering portal of MORTH https://eprocure.gov.in may be referred for detailed terms and
conditions of the Invitation for Bids (IFB) and Bidding Documents (including e-Tendering instruction to
applicants), whichis available online.

3. Bid Document Fee (Cost of RFP document) which Rs. 10,000/- (Rupees Ten thousand only) shall
be paid only through NTRP (Non —Tax Receipt Portal) Portal https://bharatkosh.gov.in to Pay & Accounts
Officer (PAO: 034756 in “Regional Pay Accounts Officer [RPAO (NH), Kolkata code No. 034756 and DDO
Code No. 202122 Purpose: Sale of Tender Documents.]. (Tender ref no. must be mentioned in challan).
The GST of Rs. 1800/- (Rs. One Thousand Eight hundred only) applicable on the sale of tender document
shall be submitted in the form of Demand Draft favoring “Regional Pay & Accounts Officer (NH), MORTH,
Kolkata”, payable at Kolkata.

4. Tender will be available online on MORTH portal https://eprocure.gov.in and e-tendering portal of
MORTH https://eprocure.gov.in from 29.10.2026 (12:30 PM) to 12.11.2026 upto 5:00 PM. Bids must be
submitted online only at e-tendering portal of MORTH https://eprocure.gov.in on or before 5:00 PM on
12.11.2026 and No proposal will be accepted in physical form except Bid Security. The bidders have to
submit their Bid Security in hard copy (original) al soon or before 05:00 PM on 12.11.2026 to any of the
offices of the (i) Executive Engineer, N.H. Division, Medininagar; (ii) Superintending Engineer, NH Circle,
Ranchi; (iii) Chief Engineer, NH Wing, RCD, Jharkhand, Ranchi-834004. If the office happens to be closed
on the last date of submission of Bid Security in hard copy as specified, the Bid Security will be received
on the next working day at the offices mentioned above. In case ,Bid Security is not received with in
specified time, the Bid shall be considered non responsive and shall not be downloaded/evaluated
technical bids received online willbe opened on 13.11.2026 at 12:30 PM.

5. The prospective bidders who do not posses Digital Signature Certificate (DSC) may get the same issued
from approved agencies.

6. Cost/Bid security/period of completion of the work may be decreased or increased and the
above said tender may be cancelled as per requirement due to unavoidable reason.

Executive Engineer

PR 392410 District(26-27)D National Highways Division, Medininagar

ALCHEMIST ASSET RECONSTRUCTION COMPANY LTD

CIN No. U74999DL2002PLC117052

A-270, First & Second Floor, Defence Colony, New Delhi-110024
Email: admin@alchemistarc.com, Website: www.alchemistarc.com

SYMBOLIC POSSESSION NOTICE (For Immovable Property)
(Under Section 13(4) of the SARFAESI Act, 2002 read with Rule 8 of the Security Interest (Enforcement) Rules, 2002)
Whereas the undersigned being the authorized officer of Alchemist Asset Reconstruction Company Ltd (assignee of SBFC Finance Limited vide
assignment agreement dated as mentioned below) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12) read with [rule 3] of the Security Interest (Enforcement
Rules, 2002 issued demand notice dated calling upon the borrower to repay the amount mentioned in the notice within 60 days from the date of
receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8
of the Security Interest (Enforcement Rules, 2002). The borrower(s)/guarantor(s) and the public in general are hereby cautioned not to deal with the
property and any dealings with the property shall be subject to the charge of Alchemist Asset Reconstruction Company Limited for an amount
interest thereon. The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem
the secured assets.

Sr. Loan |Name of Borrower(s) Date of Demand | Date of L
No. | Account No. | | Co-Borrower(s) / Notice & 13(4) Description of Secured Asset Due Date
. Guarantor(s) Amount Due (¥)| Notice
All That Piece And Parcel Of The Property Bearing Khaneshu-
mari Katha No.33/25/2, Pid No.150300200300201215, Situated
1. NAGAVENI M At Kannamangala Village Panchayath, Kundana Hobli, Devana-
(BORROWER), 16th January | 22nd | halli Taluka, Bangalore Rural District, Measuring East To West| ~ 30th
1 | PRO1297122[ 5 ARUNKUMAR L 2026 & | October, | 10.09174 Mir And North To South 9.17431 Mtr, Totally Measuring| September
(CO-BORROWER). Rs.9,03,1191- | 2026 |91.97324 Sq.Mirs., Pincode-562 110. East - 5 Feet Road, West| 2025
! - Property Belongs to Krishnappa, North - Property Belongs to
Bhavya, South - Road.

The borrower(s)/guarantor(s) are hereby cautioned not to deal with or dispose of, by way of sale, lease, mortgage, charge, or otherwise, the
secured asset(s) described above without the prior written consent of the Secured Creditor.

This publication is made in compliance with the provisions of the SARFAESI Act, 2002, for the information of the borrower(s), guarantor(s),
and the general public. In case of any queries, please contact the undersigned at the following contact details:

Phone: 011-46562584 Email: admin@alchemistarc.com, ashutosh@alchemistarc.com

Date:- 26.10.2026
Place:- Bangalore

Sd/- Authorised Officer
Alchemist Asset Reconstruction Company Limited
(Acting in its capacity as Trustee of Alchemist XLVII Trust) Secured Creditor
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TATA

TATA CAPITAL HOUSING FINANCE LIMITED
Registered Address: 11 th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, Lower Parel, Mumbai - 400013.
Branch Address : TATA CAPITAL HOUSING FINANCE LIMITED, No 82/1, Ground Floor, Krishna Towers, Richmond Road,
Bengaluru — 560025

NOTICE FOR SALE OF IMMOVABLE PROPERTY
(Under Rule 8(6) read with Rule 9(1) of the Security Interest (Enforcement) Rules 2002)

E-Auction Notice of 15 days for Sale of Imnmovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with Rule 8(6) and Rule 9(1) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the below mentioned Borrower and/ Co- Borrower, or their legal
heirs/representatives (Borrowers) that the below described immovable property mortgaged to Tata Capital Housing Finance Ltd. (TCHFL),
the Possession of which has been taken by the Authorised Officer of TCHFL, will be sold on 13-11-2026 on “As is where is” & “As is what
is” and “Whatever there is” and without any recourse basis” for recovery of outstanding dues from below mentioned Borrower and Co-
Borrowers. The Reserve Price and the Earnest Money Deposit is mentioned below. Notice is hereby given that, in the absence of any
postponement/ discontinuance of the sale, the said secured asset/ property shall be sold by E-Auction at 2.00 P.M. on the said 13-11-2026.
The sealed envelope containing Demand Draft of EMD for participating in E- Auction shall be submitted to the Authorised Officer of the
TCHFL on or before 12-11-2026 till 5.00 PM at Branch address TATA CAPITAL HOUSING FINANCE LIMITED, No 82/1, Ground Floor,

Krishna Towers, Richmond Road, Bengaluru - 560025
The sale of the Secured Asset/ Immovable Property will be on “as is where condition is” as per brief particulars described herein below ;

Name of Borrower(s)/

Sr. Loan Alc. Co-borrower(s) Legal Heir(s)/|Date of Demand Reserve Outstanding
No. No Legal Representative/ Notice Price ason
Guarantor(s)
1. | TCHHL0493000100257470 MR. NARSAPPA Rs. 67,82,860/- Rs. 72,00,000/- Rs. 8136131/
& KUSHNOORE Earnest Money Deposit (EMD):-

TCHIN0493000100261451 Rs. 7,20,000/-

09-04-2025 Type of possession:- Physical | 19-10-2026

MRS. CHAITANYA

Description of the Inmovable Property: SCHEDULE “A” PROPERTY All that piece and parcel of Property bearing House List Katha
No.46/1, Site No.08, situated at Puttenahalli Village, Uttarahalli Hobli, Bengaluru South Taluk, presently comes under the limits of BBMP,
Bengaluru, measuring East to West : 165 Feet and North to South 35 feet in all measuring 5775 sq.ft. and the same is bounded on : East
by : Private Property West by : Road North by : Private Property South by : Road SCHEDULE “B” PROPERTY All that piece and parcel
Second Floor No.1 in the building known as “KUSHI APARTMENTS” having super built up area of 1550 sq.ft together with 300 sq,ft
undivided share, right, title and interest in the Schedule A Property. SCHEDULE “C” PROPERTY All that piece and parcel of The
Bedroom Residential Flat Bearing Second Floor No.1, Second Floor of the Building known as KUSHI APARTMENTS constructed on
Schedule A Property, having super built up area 1550 square feet with one car parking space in the stilt floor of the building having vitrified
floor with all civic amenities and together with proportionate share in common areas such as passages, lobbies, lift, stair case and other
areas of common use and the propionate undivided share, right title and interest in the entire land comprised in Schedule “A” bounded on
East by : FlatNo. SS 02 West by : Road North by : Nandi Apartment South by : Road

2. | TCHHLO0455000100291747 & MRV N RAJEEV, Rs. 23,17,935/-
TCHHF0455000100291734 &
TCHIN0455000100306824

Rs. 35,35,000/- Rs. 2467632/-
Earnest Money Deposit (EMD):-
Rs. 3,53,500/-

06-04-2026 Type of possession:- Physical | 19-10-2026

Description of the Inmovable Property: All that piece and parcel of the Property bearing Site No. 07, in "Sri Sairam Layout, carved out
of Sy No. 9/1 measuring 27 Guntas and Sy No. 9/2 measuring 27 Guntas vide order bearing No. A.L.N(3) C.R 196/2012-13 and A.L.N (3)
C.R 195/2012-13 vide dated 07/12/2012, comes under MUDA No. 2:49/2023-24, situated at Kemmannapura Village, Jayapura Hobli,
Mysore Taluk, Mysore District, measuring East to West 15.00 Meter, North to South 9.00 Meter, vacant Site, bounded on : East By : 9.00

MR. NAVEENN N

Meter Road West By : Site No. 04 North By : Site No 08 South By : Site no 06

Note :- The bidders are advised to conduct due diligence before submitting the bid. The auction shall be subject to the outcome
of the litigation, Dispute if any.

Atthe Auction, the public generally is invited to submit their bid(s) personally. No officer or other person, having any duty to performin connection
with this sale shall, however, directly or indirectly bid for, acquire or attempt to acquire any interest in the Immovable Property sold.

The sale shall be subject to the conditions prescribed in the Security Interest (Enforcement) Rules, 2002 and to the following further
conditions:

NOTE: The E-auction of the properties will take place through portal https://auctionbazaar.com on 13-11-2026 between 2.00 PM to 3.00
PM with limited extension of 5 minutes each.

Terms and Condition: 1. The particulars specified in the Schedule herein below have been stated to the best of the information of the
undersigned, but the undersigned shall not be answerable for any error, misstatement or omission in this proclamation. In the event of any
dispute arising as to the amount bid, or as to the bidder, the Immovable Property shall at once again be put up to auction subject to the
discretion of the Authorised Officer. 2. The Immovable Property shall not be sold below the Reserve Price. 3. Bid Increment Amount will be:
Rs.10,000/- (Rupees Ten Thousand Only) 4. All the Bids submitted for the purchase of the property shall be accompanied by Earnest
Money as mentioned above by way of a Demand Draft favoring the “TATA CAPITAL HOUSING FINANCE LTD.” Payable at Branch
address. The Demand Drafts will be returned to the unsuccessful bidders after auction. For payment of EMD through NEFT/RTGS/IMPS,
kindly contact Authorised Officer. 5. The highest bidder shall be declared as successful bidder provided always that he/she is legally
qualified to bid and provided further that the bid amount is not less than the reserve price. It shall be in the discretion of the Authorised
Officer to decline acceptance of the highest bid when the price offered appears so clearly inadequate as to make itinadvisable to do so.
6. For reasons recorded, it shall be in the discretion of the Authorised Officer to adjourn/discontinue the sale. 7. Inspection of the
Immovable Property can be done on 05-11-2026 between 11 AM to 5.00 PM. with prior appointment. 8. The person declared as a
successful bidder shall,immediately after such declaration, deposit twenty-five per cent of the amount of purchase money/bid which would
include EMD amount to the Authorised Officer within 24Hrs and in default of such deposit, the property shall forthwith be put to fresh
auction/Sale by private treaty. 9. In case the initial deposit is made as above, the balance amount of the purchase money payable shall be
paid by the purchaser to the Authorised Officer on or before the 15th day from the date of confirmation of the sale of the property, exclusive
of such day, or if the 15th day be a Sunday or other holiday, then on the first office day after the 15th day. 10. In the event of default of any
payment within the period mentioned above, the property shall be put to fresh auction/Sale by private treaty. The deposit including EMD
shall stand forfeited by TATA CAPITALHOUSING FINANCE LTD and the defaulting purchaser shall lose all claims to the property.
11. Details of any encumbrances, Litigations known to the TATA CAPITAL HOUSING FINANCE LTD, to which the property is liable: as per
table above. The Intending Bidder is advised to make their own independent inquiries regarding encumbrances on the property including
statutory liabilities arears of property tax, electricity etc. before submitting the bid. 12. For any other details or for procedure online training
on e-auction the prospective bidders may contact the Service Provider, ARCAEMART PRIVATE LIMITED, 6-3-1090/1/1, Il Floor, Part B, Uma
Hyderabad House, Rajbhavan Road, Somajiguda, Hyderabad — 500082 Email Id : contact@auctionbazaar.com / support@auctionbazaar.com
or Manish Bansal, Email id Manish.Bansal@tatacapital.com Authorised Officer Mobile No 8588983696. Please send your query on
WhatsApp Number — 9999078669 13. TDS of 1% will be applicable and payable by the highest bidder over the highest declared bid
amount. The payment needs to be deposited by highest bidder in the PAN of the owner/ borrower(s) and the copy of the challan shall be
submitted to our company. 14. Please refer to the below link provided in secured creditor’s website www.https://surli.cc/txllbr for the above
details. 15. Kindly also visit the link: https://www.tatacapital.com/property-disposal.html

Please Note - TCHFL has not engaged any broker/agent apart from the mentioned auctioning partner for sale/auction of this property.
Interested parties should only contact the undersigned or the Authorised officer for all queries and enquiry in this matter.

Place :- Karnataka | Date :- 26-10-2026 Sd/- Authorised Officer, Tata Capital Housing Finance Ltd.




